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The Minister of Homan Resource 
Development (Shri Arjnn Singh): (a)
and (b ): Opening of a Navodaya 
Vidyalaya is based on the proposal 
from the State/ fJT Government con-
cerned which provide 30 acres of 
stiftsble land free of cost and suffi-
cient building an.i other infrastructure 
for opening the Vidyalaya. No such 
proposal has been received for opening 
a Navodaya Vidyalaya at Champavat 
in Pithoragarh District in Uttar
Pradesh.

New Labour Policy
805. Shri Vishwanath Shastri:

Shri Devendra Prasad
Yadav:

Will the Minster of Labour be 
pleased to state:

(a) whether the Government 
propose to formulate a new labour 
policy; and

(b) if so the time by which the
said policy is likely to be announced ?

Hie Minister of State of the 
Ministry of Labour (Shri K. Raman 
mnrthy): (a) and (b): The question 
of formulating a new industrial rela-
tions law was discussed at the 29th 
Session of the Indian Labour C'onfe- 
renece held in April, 1990. In pursu-
ance of its recommendations, a bi-
partite Committee under the chairman-
ship of Shri G. Ramanujam was set 
up to formulate specific proposals in 
this regard. The report of the Com-
mittee is proposed to be discussed 
in the next session of the Indian 
Labour Conference.

National Policy on Rehabilitation of 
Displaced Persons

806. Shri Girdhari I.al Biurgava: 
'Will the Minister of Welfare be 
pleased to state:

(a) whether the Government are 
Considering to formulate a new 
National Policy- to check displace-
ment of tribal and rehabilitation of 
already displaced tribals; and

(b) if so, the areas in Rajasthan, 
and details of the tribals population 
which will be benefited by the
scheme ?

The Minister of Welfare (Sjbif 
Sitram Kesri) : (a) and (b): A com-
prehensive National Policy for reha> 
bilitation of Project Displaced Per-
sons is under consideration.
Union Government’s Directions to sot 

ap Hospitals
807. Shrimati Sumitra SVlahajan : 

Shri Prabbo Daval Kathe- 
r ia :

Will the Minister of Health and 
Family Welfare be pleased to state:

(a) whether the Union Govern-
ment have directed State Govern-
ments to set up small hospitals at 
block level in each district for the 
treatment of T.B., Cancer and other 
dangerous diseases under various 
schemes of Union Government rela-
ting to primary health care facilities: 
and

(b) if so, the-details there©f?>
The Minister of State in the 

Ministry of Health and Family Wel-
fare (Shrimati D. K. Thara Devi Si<£- 
dhartha) : (a) and (b) : Under the pre-
vailing pattern, one community health 
centre (CHC) is established to provide 
specialised health cars facilities to a 
population of 80,000 to 1,20,000 m 
rural area. The CHC has a mini-
mum 30 beds and 4 specialists in 
medicine, surgery, paediatrics and Ob-
stetrics and Gynaecology. The CHCs 
are established and run by State / 
UT Governments. Under the CHCs 
there are Primary Health Centres 
(PHCs) established and run by State/ 
UT Governments, each for a popula-
tion of 20,000 (Tribal to 30,000~ru<a! 
areas) to provide primary health care 
CHCs area) are first level referral 
hospitals established either by up-
grading one of the PHCs or a sub-
district level hospital existing in the 
locality. Facilities available at the 
CHCs include X-ray services, labo-
ratory facilities, etc. The CHCs in


